Regarding need to accord permission to provide public accessibility to
Defence lands in Malkajgiri Parliamentary Constituency in Telangana-Laid

SHRI EATALA RAJENDER (MALKAJGIRI): I wish to raise the matter of civic access to
certain defense lands in Malkajgiri Parliamentary Constituency. The stretches from
"Kowkur Dargah to BITS Pilani-CRPF Road" and near "Suchitra MMTS Station" were
earlier used for firing range operations and are now either inoperative or
functioning in a closed circuit. Opening these corridors for regulated civic access
will provide great relief to civilians as well as Army personnel. In particular,
permission is urgently required for construction of a 3-kilometre black-topped road
from Kowkur Dargah to BITS Pilani-CRPF Road, which is presently under defence
control. Developing this road will serve as an alternative route to ease traffic
congestion on the main roads, reduce long travel distances, and improve
connectivity in the area. These measures will enhance public convenience,
strengthen civil-military harmony, and contribute to smoother traffic flow in the
region. I urge the concerned authorities to accord necessary permission at the
earliest so that these vital routes can be made available for public use.



